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Central Waterand Power Research
Station, Pune

7451 .SHRIANNA JOSHI: Wilithe Minis-
ter of WATER RESOURCES be pleased to
state:

(a)whetheritisafactthatthe Government
have taken the decision changingthe status of
Central Water and Power Research Station,
Puneinto aregister society; and

(b) if so, the details thereof ?

THEMINISTEROF STATEINTHE
MINISTRY OF URBANDEVELOPMENT AND
MINISTEROF STATE INTHEMINISTRY OF
WATER RESOURCES (SHRI- P.K.
THUNGON): (a)and (b). Withaviewtoincrease
the utility and efficacy of the Institution, apro-
pose has beeninitiatedtoconvert Central Water
and Power Research Station, Pune into an
autonomous organisation as registeredsociety.
Howeverthe proposalis ataninitial stage and
concerned Ministries/Departments are being
consultedinthe matter.

Clearance of Irrigation Projects of Tamil
Nadu

7452. SHRIM. KRISHNASWAMY: Will
the Minister of WATER REESOURCES be
pleasedtostate:

(a)the details ofthe irrigations projects of
Tamil Nadu in respect of which clearness is
pending with the Govermment;

(b) thetime by which clearance s likely to
be givenineach case; and

(c) the present status of the Shénbaga
Thoppu daminthe State?

THEMINISTEROF STATE IN THEMIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATE INTHEMINISTRY OF
WATER RESOURCES (SHRI P.K.
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THUNGON): (a) Out of two major and one
mediumirrigation projects atthe Center, after
completion of techno-economic examination,
one major project namely Modernisstionf
Cauvery Delta Phase-| estimated to cost
Rs.78.80crores and envisagingirrigation ben-
efits of 70, 000 hectares (ha.) has been found
acceptable by the Advisory Committee in May,
1989 subjecttothe clearance frominter-State
angle. One major projectnamely, Parambikulam
Aliyar Ayacut Extension Project estimatedto
costRs. 30. 32 crores and envisagingirrigation
benefits of 70850 hectares and one medium
projectnamely, Modernisation of Annathanar
Channel (Kodyar System) estimated to cost
Rs.4.96 crores and envisagingirrigation ben-
efits of 8910 hectares have been completed.
Whilethetechnicalnoteincase oftheformerhas
beensenttothe Planning Commission, incase
of later project State Governmentis required to
conveyconcurrence ofits Finance Department.

(b) The clearance of the projectdepends
upon howsoonthe State Govemmentcomplies
withthe observations of the Central appraising
ahencies, obtains environmental and/orforests
clearancefromthe Ministry of Environmentand
Forests and clearance onrehbilitstionandre-
settlement plans from the Ministry of Welfare if
the project involves submerse of Scheduled
Caste and Scheduled Tribe populations.

(c)Shanbaga ThoppuDam Projecthas not
beenreceived atthe Centerfor techno-eco-
nomic appraisal.

[Translation]

Telephone Connectionsin Additionto
M.P.’sQuota

7453. SHRI ARJUN SINGH YADAV: Will
the Ministerof COMMUNICATIONS be pleased
tostate:

(a) whethertelephone connections have
been released onthe recommendatiorts of some
Members of Parliament in addition to their pre-





